GCOMMITIEE
o - ON,
ABSENCE OF ME\'IBERS FROM THE SITTINGS OF THE HOUSE

{Sixti Lok Sabha):

ba . yre

THIRD REPORT
(Presented on 17-11-1977)

—¥, the-€hairman- of-the-Committee—on Absenceof-Members fropr the-Sittings
of the House, having been. authonsed,by the Committee,. present. .this, their
Third Reporf o

2. ThefCOmmzitee held*a* mumgon the=1 6‘?:h N'Gvember 1977.
e IS A, * f— Yresd
3. The Cammm;ee cons.xdered, apphcanons for leave of absence from three
Members. The.reeommendationss.of-the Committee with respect to these appli-
cations are gmcn_m_the Appendixe. . - . .
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Kartika 25, 1899° (Saka). > 77 Chairman,
T e e Commtttee on Absence of Members

jram the Sittings of the House
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+ TAPPENDIX

( the para 3 of thc Repart )

SUIE BET R0 J/NTHR ART T P ph o
Sl.  Name of Member who has  Period fotz- 4o 1 Raasdns Period for Remarks
No. apphed for leave of absence which leave which leave
. apphcd T of absence
; FAY ey recommended
T e by the
Tt i Committee
rAN IS A T F N PAFIEN 1 it
R EERELI P PR S S TEOlP NS IO E S T
20-6-77 to Working as' Chief 20-6-77 @07 -0
8-8-77 Minister of Bihar ;  8-8-77
it qyrgn-=50 daysand; preoccupation jm,; =50 dayyand
14-11~77 to  the State ; Bye- 14-11-77 to
Side (ot el 1 L gowiizy.. elections jand 24-Ti-¥y 'f
e el LT lnten o - emil days -'hlmsclfcontestmg -—Q-Eiay‘s‘
, bye-eléction:! aTée s LSS LAY
=67 days =%59 days B
It RRN
2.1 $8hei) ¥ Shaiza /[T v 18-6-77 to Working as Chief  &@77 o] it ooy, [/
st Y 8-8-77 Minister of M\a‘iﬁﬁ)-jj’w;’_,S 877, Fe T
. =52 days and pur ; preoccupa- =59 days and
t e 14 11- 77 to  tion and bye-elec- 14-11-77 to
R L LY P tioms in the State.  20-11-77
= 40 days ) =7 days
=gg days =*59 days

3. Shri Ram Naresh Yadav 20-6-77 to Working as Chief 20-6-77 to

8-8-77 Minister of U.P. ;  8-8-77

=750 days and  preoccupation in =50 days and
14-11-77 to  the State ; bye- 14-11-%7 to
22-12-77 elections ; and him- 22-11-77

=39 days self contesting bye- =g days
—— election. —————
=8g days =*59 days

#_Since the Committee do-not recommend leave for more than 59 days at a time, Members may
be granted leave for 59 days in the first instance.
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